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August, 1968 to 3 lst October. 1968 on all 
the Railways in the country. 

(b) the number of persons killed and 
hjurcd as a result of these accidents sepa-
rately; 

ee) estimated loss of property in each 
accident; 

(d) the amount of compensation paid to 
the DelIt of kins and sufferers; and 

(e) the steps taken or proposed to be 
takeD in each case? 

THE MINISTER OF RAILWAYS 
(SHRI Co M. POONACHA) : (a) Durinl1: 
the period 1-8·1968 to 31-1~1968. there 
were 220 train accidents in die cate~ries 

of collisions. derailmC':lts, trains runnin~ 
into road traffic at level crossinn and fires 
in trains on the Indian Government Rail· 
ways. 

(b) In these accidents. 4~ persons were 
killed and 222 injured. 

(e) 1be cost of damaRe to railway pro-
perty was estimated at approximately 
Rs. 28,97.282. 

(d) No eompensatiO':1 has been paid as 
yet, but some claims are under considera-
tion and under process. 

(e) Inquiries are held into all railway 
accidents and in the lildtt of findinRs and 
recommendations necessary stepS are takC':l 
to Prevent recurrence of similar accidents. 
~inquiriel held into railway accidents 
reveal that failure of railway staff is the 
largest single factor responsible for cauainR 
accidents, a four-pronged safety drive, 
educative, psychological, punitive and 
tecbDOJogicai has beC':l RoinR on to arouse 
the safety conscioumess of the staff and to 
prevent accidents. 

HOLD-UP OF 228 DoWN CRHrrAUNI 
GoIlADlPUR PASSENOEIl 'IiwN 

233. SHRf Y ASHPAL SINOH : 
SHRI ONKAR LAL BERWA: 

Will the Minister of RAILWAYS be 
ple8lied to refer to the reply given to Short 
Notke Question No. 15 on the 29th AU&\JSt 
1968 regarding hold-up of 228 Down 
amitauni-Oorakbpur PassenJler Train and 
state : 

(a) whether the investilado:ls baY\; 
since been completed; and 

(b) if so, whether a copy of the investi-
gation report will be laid on the Table? 

THE MINISTER OF RAILWAYS. 
(SHR! C. M. POONACHA) : (a) Yes. 

( b) A COpy of the Police Investigation 
Report is laid on the Table of the House. 
[PI(/c~d ill Librar)'. S~e No. LT-20SI/68). 

R\ILWAY LINE FIl0M GOItANA TO PANIPAT 

234. SHR! YASHPAL SINGH: 
SHR! ONKAR LAL BERWA: 

Will the Minister of RAILWAY~ be-
plea"Cd to state: 

(a" the further prOln"C6S so far made in 
the restoration of remainin~ part of railway 
line from Goha~a to Panipat: and 

(b) when this project will be taken in 
hand and the time by which it is likc.ly 
III be completed? 

THE MINI~TER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) and (b). 
The Rohtak-Gohana section of the Rohtak· 
Gohana-Panipat line was restored in 1958. 
This section. since its I'CIfitoration. coo-
tinues to remain unremunerative due mainly 
to unrestricted competition from the road 
services. In view of the losses which are 
continued to be incurred on the operation 
of the Robtak-Gohana portiO':! and also due 
to the well orRQDised road transport that 
serve~ the area. the restoration of the 
Gohan .. -Panipat section cannot be con-
sidered at present, particularly as there is 
a heavy demand for many other ur8CD1 
projects and the resources available with 
the Railways are very limited. 

GRANT OF EXPORT INCENTIVES 

235. SHRI MEETHALAL MEENA:. 
Will the Minister of COMMERCE be-
pleased to state: 

(b) whether it is a fact that certain 
eAporters who had C':ltered into cxpor~ 
commitments before devaluation. but di<\ 
not effect any exports at all. have been 
lrI"an1ed export benefits under the schelDes. 
PfI;\GBIc;nt prior to \¥valuation; 

'b') if the reasollS therefor; and 




